No._|A%(__/Misc/Genl.-1/G-1/DHC
Dated: 10 .08.2023 '

CIRCULAR

It is hereby circulated for infarmation of all the officers/officials of
this Court that the Government of India will be organizing “Har Ghar
Tiranga” campaign from 13" to 15" August, 2023 to encourage the
citizens to holst the National Flag of India in their homes so as to instill the
feeling of patriotism in the hearts of people and reminisce the Journey of
India and those who have contributed towards creating this great nation.

With a view to encourage maximum participation, all the..
officers/officials of this Court and all the District Courts are requested to
actively participate In the said campaign and oSt the National Flag in thelr
homes during the period from 13" August, 2023°to 15" August, 2023.

Sd/-
(Ravinder Kumar Pahuja)
-Joint Registrar (Genl.-I)
For Registrar General

Endst. No._| 998  /Misc/Genl.-I/G-I/DHC - Dated:___1D .08.2023
Copy forwarded for information and necessary action to:-

1) Registrar-cum-Secretary to Hon’ble the Chief Justice.

\g)/ All Principal District & Sesslons Judges, with a request to bring the
contents of this Circular to the notice of all Judiclal Officers and staff
working under them. :

3) P.S(s)/Court Master(s) to Hon'ble Judges with a request to bring the
contents of this Circular to the kind notice of Honb'le Judges. '

4) Joint Registrar-cum-P.A to the Registrar General. ,

5) All Registrar(s)/OSD(s)/Joint Registrar(s)/Deputy Registrar(s)/

- Assistant Reglstrar(s) and Administrative Officer(s) (Judl.) with a
request to bring the contents of this Circular to the knowledge of staff
working under their control. ‘

6) P.A. to Registrar (IT), with the request to upload the instant circular
on the Intranet of this Court. ‘ :

7) Notice Board. B
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Admn. Officer'{Judl.) (Genl.-I)
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Orgéniﬂng “Har Ghar Tiranga' campalgn - reg

From :AOJ- (General .I) Delhi High Court

-south@dde.nic.in>, PRADEEP KUMAR <pdj-
:aps?@ddc.rﬁ.lnz Secretariat to Pr Distt and SJ <pdj-
southwest@ddc.nic.In>, Lakpa Tshering Temang
<pdj-shahdara@ddc.nic.in>, Ashok Chandra Dhyani
<pdj—southe'a‘sjt@rildcl:.nic.ll-r;iéa V;rl(.?nsmanl-g\%?n\l:gjg
<pdj-west@ddc.nic.in>, (5
<gg}-newdelhl@ddc.nlc.ln>, KULVEER KUMAR <pdj-
northwest@ddc.nlc.in>, Ram Janma Prasad <pdj-
north@ddec.nlc.in>, ANJU BAJAJ CHANDNA <pdj-
racc@ddc.nic.n>, pdj-notheast@dde.nic.in
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| am directed to forward herewith, circular bearing No. 1986/Misc/Genl-

10.08.2023, on the above subjsct, with a request to bring the contents of the same to j_he'

notice of all the Judiclal Officers and staff working under your control.

Regards,

Admn. Officer (Judl) (Genl-l)
Delhl High Court. g

Thu, Aug 10, 2023 03:20 PM
<aojgenerall.dhc@nic.in> " otatiachment
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(o] OF THE CIPAL PISTRICT & SESSIONS JUDGE s}; DE

No. B9 843~ BOU3 ygen /misc./Circutationf2023 Dated, Defh the

11 AR
Sub:-  Organizing “Har Ghar Tiranga” campaign - reg. .

Forwarded a letter bearing dlary No; 2008 dated 11/08/2023 alongwith its enclosures le.
circular No. 1986/Misc/Genll/G-l/DHC dated 10/08/2023 recelved from Admn. Officer (Judl.) (Genlt),
Hon'ble High Court of Delhl, New Dethi, wlth'regards to request for take requlsite steps on the_a'bdve
noted subject to encourage all Judiclal Officer/staff mer’nberswarklng‘ In the respective court complexes
to actively participate in the Campaign initiated by the Government of india and to holst the National
Flag at their Homes during the period from 13% - 15% August, 2023, fér Information & necessary
compliance to:- s T, ’

1. The Ld. Principal District-& Sessions Judge, North-East District, Karkardooma Courts Delhi,

2. Allthe td. Judicial Officers pgsted in Central-District, Tis Hazari Courts Dell_ﬂ.

3. The Chalrman, Website Committee, Tis Hazari -Courts, Delhi With the request to direct. the

concerned official to upload the same on the Website of Delhi District Courts as per rule.

All the Sr. AO(J)/ AO{J)/ Branch In-Charges of all the branches In Central District, Tis Hazgrl
Courts, Delhl.

Dealing officlal for uploading the same on Centralized Webslte through LAYERS as per rules.
6. PS.told. Pr!nclpal'Dlstrlct & Sessions Judges (HQs), Delhl for information.

{RAKESH ;’ANDIT/ IIOXM

Officer In-Charge, Géneral Branch, Central
Additional District & Sesslgns Judge,
Tis Hazari Courts D%B
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